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Opla Hill at Ingounga Zeliangrona area of 
Naraland·Manipur border: 

(b) if so, the details thereof; and 
(c) the action which Government pro-

pose to ta/<e against the evolution of tr:bal 
uprisinll even now so that the problems can 
be solved once for all 7 

THE DEPUTY Mll'IlSTER IN THE 
MINlS1RY OF EXTERNAL AFFAIRS 
(SHRI SURINDRA PAL SINGH): (a) 
Government have made enquiries but there 
is no confirmation of any report to this 
effect. 

(b) Does not arise. 
(c) Varioue measures have been taken 

by the State Government and the Security 
forces to safelluard security and maintain 
law and order, sueh as strengthening ad· 
minlstrative centres, increasing vigilance on 
the border and augmenting armed police. 
It will be appreciated that it is not possi-
ble to indicate details of the measures 
taken. 
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RaisIng of Funds by Underground Naps 

*~17. SHRI D. C. SHARMA I Will 
the Minister of EXTERNAL AFFAIRS be 
pleased 10 state: 

(a) whether it i< a fact that underground 
Nallas tripd to strengthen their organisa-
tion by raising iunds from the innocent 
villagers on the false pretext of arriving at 
an honourahle negotiated settlement with 
Government of India: 

(b) whelher it is also a fact that they 
imposed fines (\n the villagers who resented 
their orders and cases of kidnappinl! and 
recruiling young boys were also not uncom-
mon during the last two years: 

(c) if so, the reaction of Government 
thereto: and 

(d) the action taken or proposed to be 
taken in the mailer 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURINDRA PAL SINGH): (a) 
and (b). There have been reports ofsucb 
instances. 

(c) and (d). Such activities are unlaw· 
ful and also constitute a breach of the 
Allreement on SUI pension of Operations. 

The State Government and the Secu-
rity forces are takinll ali possible mea~ure8 
to prevent such breaches of law and order, 
and of the Agreement. Their efforts have 
resulled in a decrease in such acllvities or 
late. 

Film Floenee CorJloratioo or I.dle Ltd. 

*523. SHRI PREM CHAND VERMA I 
Will the Minister of INFORMATION 
AND BROADCASTING be, pl~d to 
stato : 

(It) III. auJh\lrisad aDd paJdou, c:apltal 




